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Maintenance of ‘Set on and set off’
Agcounts by Indian Tobacco Company
Ltd.,, Saharanpur

*355. PROP, MADHU DANDA-
VATE: Will the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) whether the Indian Tobacco
Company Ltd, Saharanpur (UP.) hge
failed to maintain the ‘Set on’ and ‘Set
off' Accounts as required by the Pay-
ment of Bonus Act;

() whether the said Company has
adopted ‘Calendar Year' instead of the
TFinancial Year for the payment of

pus with, § 'view tp ¢ircumvent for
real profils ¢atped by the sajd com-
pany; apd

(c) if 50, what setps are taken to
epsure the eflactive implementstion of
the Payment of Boaus Act?

3854 LS—2.

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) to (c). The
subject matter primarily falls in the
State gphere. Information which is
within the jurisdiction of the State
Government, is however being collect-
ed.
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